| 2 1T | NATIONAL COMPANY LAW TRIBUNAL
- . AHMEDABAD BENCH
AHMEDABAD

C.P. No. 13/73(4)/NCLT/AHM/2017

~Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
' Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

~ Name of the Company: o HK Mariyappa
- Neesa Leisure Ltd.

Section of the Companies Act: S

S.NO. NAME (CAPITAL LETTERS) __ DESIGNA

L oReememeaa om0
2 Ronich @at) s

Authorised Repres'entati've Mr. _Ashok Sachdeva present for ?Petitio'n-er.. Learned |

- Advocate Mr. Ravish Bhatt present for Respondent No.1.

Heard arguments of Authorised Representative for Petitioner and Learned Counsel
for Respondent no. 1. ' o '

~ Order reserved. _
MANORAMA KUMARI - BIKKI RAVEENDRA BABU

MEMBER JUDICIAL _ . MEMBER JUDICIAL

Dated this the 25th day of October, 2017.




